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Grading of coal as vendible/non-vcndible 

5817. SHRI PARMESHWAR 
KUMAR    AGARWALLA:     Will    the 
Minister of COAL be pleased to state: 

(a) which agency is doing grading of 
coal as vendible or otherwise; 

(b) whether this agency is independent of 
Coal India Limited and-br Ministry of Coal; 

 
(c) if not, the reasons therefor; and 

(d) which are the other countries in the 
world where coal with 55 per cent ash is 
being graded as vendible? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI AJIT 
KUMAR PANJA): (a) to (c) As per 
Colliery Control Order, 1945, the Central 
Government, through the price notification, 
prescribes the grades into which coal is 
categorised. 

(d) High ash content coals as well as 
washery rejects are reported to be utilised 
in fluidised bed combustion boilers for 
power generation in countries like France, 
Germany, USA etc.. 
Demand of Coal by the end of the Eighth 

Plan 
5818. SHRI SANGH PRIYA 

GAUTAM: Will the Minister of COAL be 
pleased to state: 

(a) the projected demand for coal in the 
country especially for the States of Uttar 
Pradesh and Gujarat by the end of the 
Eighth Plan period; 

(b) whether Government have formu-
lated any special scheme to meet this 
demand; 

(c) if so, the details thereof; and 
(d) if not, the reasons therefor? 
THE MINISTER OF STATE OF THE 

MINISTRY OF COAL (SHRI AJIT 
KUMAR PANJA): (a) Demand of coal is 
not assessed State-wise. The demand is 
assessed industry/sector-wise for the whole 
country. Projected demand of coal in the 
country by the terminal year of 8th Plan i.e. 
1996-97, in terms of raw coal, is 311.00 
million tonnes. 

(b) to (d) The above demand, is proposed 
to be met from the following sourcess:  

Source (in million tonnes) 

Coal India Ltd. 263.60 
Singareni Collieries Co. Limited       30.20 

Others 6.20 
Imports 6.00 
Drawdun of stocks 

TOTAL 
5.00 


